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THE VICE-CHAIRMAN (SHRI1
BHASKAR ANNAJI MASODKAR):

It is not necessary to mention al] the
points.

DR. YELAMANCHILI SIVAJI: ...
an agreement was reached on the
minimum price for all the ten grades
while the circular mentions only
four grades. It was also agreed
ypon that all bids would automatically
go to the STC.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) :
Mr. Minister, you look into all these
things.

‘DR. YELAMANCHILI SIVAJI: It
was alsg agreed that the ‘Tobacco
Board would vigarously activate pro-
duciion and will see tha: sales will
not take place outside the auction
platform.. . (Interruptions) ...

SIRI MOTURU HANUMANTHA
RA(): Sir, we have uarrived at some
und erstanding—you please hear me—
in the presence of the Prime Minister.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
He will look into it,

€9RI MOTURU HANUMANTHA
RAD: That needs to be carried out
in 9ractice. What Instruetions have
you given in that regard?

§HRI SALMAN KHURSHEED:
I said initially that whatever com-
mi‘ments and understanding had been
made in the presence of the Prime
Minister will, in letter and spirit, be
\fully implemented. If need be, 1
will speak to Mr. Chidambaram per-
sonally on telephone and ensure that
whatever commitments have been
made by him will be implemented
immdiately.

THE VICE-CHAIRMAN (SHRI1
BHASKAR ANNAJT MASODKAR):
You should look into them because
you are not speaking for Mr. Chidam-
beram, but for the whole Govern-
ment.
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SHRI SALMAN KHURSHEED:
Definitely, Sir. There is one more
point which I would likz to make.
One point that has been raised is
about grading. The receipi was
shown earlier in the House as well.
We have investigated this. There is a
genuine mistake in this receipt. We
have already taken steps to ensure
that the grading is correct. The price
that has been given is wrong and the
correct price has to ba given and
whatever information is to be provid-
ed should be provided., If there are
any similer mistakes, we will look
into them. Sir, about the point whet-
her any sales are taking place out-
side the purview of the auction plat.
forms and outside the purview of the
Board, we will also Iook at any com-
plaints that are given tc us very
seriously.

Sir, I once again thaniz all the hon.
Members for the concern that they
have shown for the tobacco growers
and the co-operation that they have
shown to the Commerce Minisiry.

DISCUSSION ON THE WORKING
OF THE MINISTRY OF CIVIL SUP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION—Contd.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Now, we will proceed with the re-
maining discussion on the Civil Sup-
plies. Qut of the list, I see three
cpeakers sitting here, I do not know
whether they want to say anything.
I the Members co-operate, I can call
upcn the Minister to reply. Mr.
Mohanty, do you want to speak?

SHRI SARADA MOHANTY
(Orissa) : T want to speak.
DR. YELMANCHILL SIVAJIL:

(Andhra Pradesh): We will discuss

it torporrow.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJL MASODKAR,:
No. There are so many subjects to-
morrow. We cannot finisn it other-
wise. We will complete the speeches
today. He can reply ‘omorrow.

SHR1 KAMALUDDIN AHMED. I
con reply today itself.

THE VICE-CHAIRMAN: That will
be fine kecause only three speakers

are there. Mr. Mohanty, please go
ahead.
*SHRI SARADA MOHANTY:

Mr. Vice-Chairman Sir, I rise to par-
ticipate in the discussion on the
the workings of the Ministry of Civil
Supples, Consumer Affairs and Public
Distributicn.  The Ministry  direculy
. deels with the life of the poorest
section of our society. It is a matter
of sorrow and shame that most of the
people of our country live below pov-
certy  line, Majority of the rural
poruiation in our country are poor.
They live from hand to. mouth. You
will be surprised to know that these
poor Leorlc do not even get encugh
fooul to satisfy their hunger. They
Jo not know the definition of luxury.

Mr. Vice-Chairman 3ir, the higuest
irony of the situation is that while we
are exporiing food-grains like rie:,
wheat o foreign countries, the people
of our country are dying out of star-
vatioh.

I would like to speak a few words
about the public distribution system
in our country. The quality of food-
grains supplied through public dis-
tribution system like rice, wheat etc.
are sub.standard. These foodgrains
are also highly adulterated. Many a
times the rice and wheat are not
worth human consumption. What
pains me most is that the people do
not get these items in time. The gov-
ernment should ensure that the people

*English translation >f the original
speech delivered in Oriya.
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get these items through  the Fair
Price Shops during the first week of
every month, Many a times the
supply of rice, wheat, sugar is far
below the demand. The less said the
better about the situation in rural
areas. The owners of the Fair Price
Shops are very unfair towards the
poor consumers in the rural areas.
They continuously harass the cohsum-
ers. The dishonest owners of these
shops sell away the rice, wheat and
sugar in the market and the poor
consumers suffer Many a times the
shop owners give only lesser guantity
of foodgrains and sugar to the con-
sumers. The illiterate villagers, do
not know where to lodge complaint
against these dishonest shops owneérs.

Mr. Vice-Chairman Sir, the people
in the villages mostly use kirosene
for both lighting the houses and
cooking purpose. Kiroseng i3 also
not supplied to them in time. They
are forced to buy kirosene from open
market by paying a heavy price. As
sugar is not made available to them
in time the poor man has to take tes
without sugar. In Orissa we eall it
“raw tea”, the tea which is without
milk and sugar. Therefore I demand
that the government should increase
the supply of the essentinl commo-
dities and monitor its distribution.

One more thing I would like to
say about the Public distribution sys-
tem in the tribal and Harijan gzreas.
The government should identify the
areas where there is maximum tri-
bal and Harijan population. The tri-
bals of Orissa and other states are
the weakest section of our society.
The government should give more
attention to the Public distribution
system in these areas. The Govern-
ment should ensure that the tribals
and Harijans are not harsssed by
the dishonest shop owners. Gov-
ernment should streamline and make
the Public distribution system more
effective in these areas,
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[Shri Sarada Mohanty]

.I once again thank you for giving
me. this opportunity to speak in this
august House.

SHRI N. GIRI PRASAD (Andhra
Pradesh): . Sir, we have to discuss
the civil supplies, the public distri-
bution system and the related mat-
ters against the background of the
present economy in our country. Aé-
cording to the wassessment made by
the Reserve Bank in its latest report
on -finance and currency, they have
stated many things. The overall des-
cription is a mixed one. But the in-
dications. or the indicators that are
shown in the report are really alarm-
ing from every point of view.

Sir, you know, our Finance Minis-
ter in his last year’s Budget speech,
aﬁd'also the Prime Minister and vari-
ous. Government leaders have been
repeatedly promising to control the
mﬂatlonary spirel in our country and
they promised to bring it to a single
digit level. But what has happened
dﬁring this year? Last year, accord-
ing to the point to point basis, the
wholesalc . price index rose from 12.1
to 12.8; that is the latest analysis of
the Reserve. Bank. -Even on an an-
nual average basis, from 10 points in
1990-91, - it "has gone up to 13.6. If
the price rise or the inflation is grow-
ing at this rate, how will the common
man have his livelihood? What about
his living conditions? What about
the living conditions? What about
the- purchasing power? All these
things have to be looked into. The
same trend is continuing. Incrcasing
prices,. increasing- inflation rate, and
the pressure of inflation on the eco-
nemy.- In spitec of the efforts put in
by ‘the hon. Minister—who is also my
best friend—the position cannot im-
prove. This is because, even in the
best of circumstances, the public dis-
tribution systemn mecis only a very
small part of a person’s nheeds. jfch
cording to many studies made by In-
tellectuals—this is' also my personal
experience—in addition to quantities
supplied through the public distribu-
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tion system, people purchase large
quantities from the open market also.
Therefore, unless you control the
open market prices, unless you bring
down the prices. unless you bring
down the rate of inflation, you will
not be able to improve ‘the living
conditions of the people. Only to
the extent that the PDS provides cer-
tain articles, it may help.

Our economy not only suffers from
a high inflation rate. It also suffers
from stagnation. Not only in agri-
culture, but in industry as well. In
regard to foodgrains production, a
Reserve Bank of India study has said
that from 176 million tonnes, it may
come down tol 171 million tonnes. Al-
ready, the stock position with the
Government, or, with the Food Cor- .
poration of India, has come down by
almost 4/1-2 million tonnes. The
stock position is declining, Procure-
ment is declining. Foodgrains pro-
duction is declining. There is stag-
nation in the whole agricultural eco-
nomy, except in the case of a few
cash crops. I think we are going to
face a major crisis in our econory.
Without good foodgrains production,
how can you run the PDS? Where-
from you will make available food-
gains to the PDS? This problem
should be looked at from that angle
also. It is a very dangerous situa-
tion. There is stapgnation in the eco-
nomy. On the top of it, there is the
pressure of inflation on the economy.
(Time bell rings).

Secondly, industry is also showing
negative trends. Last year, it was
more than 9 per ceni. This year,
there is a negative growlh. It is .9
per cent or something like that. The
manufacturing sector is also showing
a negaiive growth. On the one hand,
we have a high inflation rate. On
the other side, we see the pressure
of stagnation. According to me, it
is a stagflation situation. DBecause
of this, we are unable to run our
public distribution system properly.
Tt is facing serious problems.
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For example, for my State, Andhra
Pradesh, according to my under-
standing, for the month of April,
they had to provide 1,60,000 tonnes.
In the first instalment, they sent only
50,000 tonnes. I do not know whet-
her they have sent the second instal-
ment of 25,000 tonnes or not. They
were supplying 25 kgs. per family.
Now, they are supplying only 16 kgs.,
can any family survive, at Jeast, as
far as food is concerned? They have
to buy, at least, another 20-25 kgs.
from the open market. But the open
market prices are increasing.

THE  VICE.CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please conclude now.

SHRI N. GIRI PRASAD: In this
background, the Government must
take a serious view of these negative
developments in regard to PDS and
other things. Also, there is pressure
on the PDS from every section. Ac-
cording to one study, they say that
people in the rural areas are
solely depending on the PDS.
There is no difference between the
paor and the rich. So, there may be
equal distribution, but it is not an
equitable distribution. TUnless the
Government looks info this problem
seriously, the present PDS also may
fail.

About blackmarketing, it is a  big
phonomenon. The other day the
Finance Minister stated in Lok
Sabha—I read it in the papers—that
Rs. 1500 crores of black money was
being generated in one kerosene com-
modity alone. What does it mean?
He may be thinking of increasing the
price of kerosene, I do not know.
(Time bell rings) Sir, many essen-
tial commodities are going into black
market. Though the Department con-
ducted some raids, the statistics reveal
a very pathetic situation, Thousands
of people were identified. The number
of raidg conducted was one lakh and
nineteen thousand, arrests made
were 4000 and convictions only 228.
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So, that shows, the authorities are
not serious about this blackmarketing
and supply of essential commodities to
the common people who are suffering
from poverty, unemployment, under-
employment, under--nourishment, In
view of all these things, the two Acts
which the Department administers
the Essential Commodities Act, 1955
and the Prevention of Blackmarketing
and Maintenance of Supplies of Essen-
tial Commodities Act, 1980, may be
integrated into one combined Act
with more effective powers to the Go-
vernment, if necessary, with penal
powers also because the police may
not be worried about all this; they
may be worried about the law and
order situation more. In this back-
ground more teeth must be provided
to book these blackmarketeers, hoar-
ders and anti-social elements who
trade in these essential commodities
in the black market. They must
be dealth with effectively and the
people’s sufferings must be reduced ta
the minimum extent possible. T hope
the Minister will succeed in helping
the poor people to this extent.

SHRI M. VINCENT (Tamil Nadu):
Sir, there is a general feeling in this
country that the public distribution
system is not effectively controlled
and administered. The Centre should
not take the decisions to change the
system or increase the price without
consulting the States. This is be-
cause, the prices are increased by the
Centre, put the implementation of
the distribution system is to be car-
fried out by the States. As a result,
the Stateg are directly blamed by the
people.

Tamil Nadu has the best public
distribution system in India, but it
has also to share the langest burden
when prices are hiked, becuase it is
the only State which provides rice
tc the people at a subsidised rate of
Rs. 2 per k.g.

Some of the Central Ministers,
while visiting their own States, charge
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[Shri Vincent]

the States for increase in the prices of
essentia] commodities. They also pose
a question, ig the Centre responsible
for the increase in the price of milk
and vegetables and increase in  the
fare of State transport? I ask, why
not? When the petrol price and,
therefore, the freight chargeg  and
fertilizer prices are increased, automa-
tically the prices of milk and vegeta-
bles go up. Devaluation of money
will definitely affect transport fare,
milk and vegetable prices. The price
of milk has gone up in all the States
around the same time. For example,
in Maharashtra milk is sold at Rs. 11
per kg. Therefore, the Centre
should not disown responsibility in
this matter involving the basic need
of the people.

The Centre should evolve 3 con-
crete scheme in public distribution
system by which increase in prices
would not be passed on 1o the poor
masses. This should be subsidised by
the Centre. .Thig burden should not
go to the State Government. In any
case, increase in the price of rice
should not be done without consulting
State Governments. Sir, in Decem-
ber, 1891 the Centre had increased tha
issue price af rice by 88 paise per
kg. By this 88-paise increase, the
Tamil Nadu Government will have to
bear an additional burden of Rs.
60 crores. By issuing rice at the rate
of Rs. 2 a kg. for common variety
and Rs. 3 a kg. for fine variety, now
the total burden ig Rs. 416 crores a
vear. So, the Centre should come
forward to bear the gubsidy in full.

Sir, oup Chief Minister, Dr. Purati-
chi Thalaivi, has been demanding one
Iakh tonnes of rice from the Central
Pool every month for Tamil Nadu.
But the Centre has allotted only
81,000 tonnes in January, 68,000 ton-
nes in February, 58,000 tonnes in
March and 70,000 tonnes in April,
which works out to an average of
69,000 tonnes per month. In  these
four months of the year 1992,  the
Cenfire’s allotment is short by 30 per
cent, that is, 1.23 lakh tonnes of rice.
The States of Haryana, Jammu and
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Kashmir, Rajasthap Sikkim, Tripura,
Arunacha] and Goa have got 100 per
cent allocation. The State of U.P.,
West Bengal, Himacha] Pradesh, Ma-
dhya Pradesh ang Maharashtra have
got more than 85 per cent of their
demand. But Tamil Nady is getting
only 69 per cent of its demand. Why
this discrimination? I demand that
the Centre should step up its monthly
allotment from the Central Pool to
one lakh tonnes immediately to Tamil
Nadu,

With the best Public Distribution
System in Tami] Nadu, most people
depend on 21,968 Fair Price Shops for
their daily requirements of rice.
Even in sucp adverse situation, our
Chief Minister, Dr. Puratchi Thalaivi,
has taken commendable steps to con-
tain the price of rice, keeping the
welfare of the poor people in  mind.

It ig reported that rice ig being re-
gularly smuggled out to Bangladesh
from India. If this smuggling of rice
is prevented, we can save thousands
of tonnes of rice every year.

Sir, Tami] Nadu is the only State
in India which had imported 18,000
tonnes of palm oil on its own account.
This was Jdistributed through the Pub-
lic Distribution System for Rg, 22.50
per kg., while the Central Pool fixed
the price at Rs. 25.

Now the Centre is allocating sugar
to the States according to the 1981
Census. Now we are in 1992. Con-
sidering the growth in population, the
sugar allotment for Tamil Nadu
should be increased from 22,000 ton-
nes to a minimum of 33,000 tonnes.
During the year 1991-92, India pro-
duced 125 lakh tonnes of sugar and
stood first in the world in sugar pro-
duction. But the Centre is allocating
only 3,31,928 tonnes to all the States
in India for the Public Distribution
System every month. Annually it
comes to 39,83,136 tonnes, This amount
of sugar given to the Public Distribu-
tion System is less than one-third of
the total production of sugar in our
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country. So, I request the Govern-
ment to increase the quota to the
Public Distribution System also imme-
diately. The Government should also
make sure that sugar is made availa-
ble to the poorer sections of the
soclety at concessional rates and do

away with the present policy of dual
Drices.

Sir, Tamil Nadu ig the only State
where the Public Distribution System
is entirely covered by the cooperative
movement. Tami] Nadu is delivering
the essential commoditieg at the
lowest prices in India. For consumer
activities, the cooperative banks in
Tami] Nady are having a turnover of
Rs. 1,100 crores, out of which Rs, 900
crores are for the Public Distribution
System. Every month an amount
of Rs. 75 crores ig spent for the Pub-
lic Distribution System without get-
ting refinance from the NABARD,
which is being arranged only through
the cooperative banks. Therefore, I
demand that a separate line of credit
should be arranged through NABARD
for the Public Distribution System
so that the burden on the cooperative
banks can be reduced. Also, as in
the case of Tamil Nadu, the Public
Distribution System should pe adopt-
ed by the cooperative movement in
the whole of India.

Sir, previously cooperative  banks
used to obtain food credit from  the
Reserve Bank of India at the conces-
sional rate of 13.5 per cent. Now the
Reserve Bank of India has withdrawn
the concessional rate for food credit.
The present rate of interest is 20 per
cent. So, if the Public Distribution
System has to be successfully imple-
mented with the special interest that
the Prime Minister is showing, then
the Reserve Bank may be asked to
restore the concessional rate of inte-
rest for food credit.

Sir, T demand that the Stateg should
be given more financial powers to mo-
hilize resources on their own in order
to implement the Public Distribution
System effectively and successfully to
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supply eseential commodities to the
public at low prices,

With these words, I conclude, Sir.
Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKARKR):
Thank you, because you have comple-
ted, at least. Now, Dr. Reddy...
Not present.  Shri Bhupinder Singh
Mann. . .Not present. Dr. Pandey.
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THE VICE-CHAIRMAN (SHRI-
MATI NAYANTHI NATARAJAN):
Please conclude, Ram Awadheshji.
You have spoken for seven minutes.
Please conclude, Ram Awadheshji.
now,

Wi Ty wadw fug . @ d@-
SO9 g war 1 d1 Ig AR 0E
& W E-FE  FHT TEI[ A
FAar H T g ? # ag wEAr
aEaT § & oAEd ve #Ew oA
I S-FIW gAT TWE S A
g1 A7 T AT gHI FIF FodlodTo
gew g WA i Sefledto FEH &1
A F R gA wEe Heweraw &t
q® gATT § AT a8 3% ©r 8 & o7
A9 ¥ Frrm 39 FmF v § AR
FFm, 3§ FAT 9L K & a9
ey sHaT & aw F fav, I
gfqm 23 F fa¥, 91w w9 TA
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93 ATE X & AT AT
faa It gg fam w9r 91, SeFr W
SAAT F1 OAE Al | THY EET &Y
faay we W | 9 "IET AT
wAqT gHT 7 gwfoy g@ ame WO
WAFT greET grn 5 g, 5
M o owg & 97 fa @1 @@
? o oy Awg 97 SAaEr W
WRAT HTWT W14, THE (99 "9
farem 1 7 w993 FX W &
g T H Qe S|Rer g )

THE VICE-CHAIRMAN (SHRI-
MATI NAYANTHI NATARAJAN):
The discussion on the working of the
Ministry of Civi] Supplies is now
over. The Minister will reply  the
first thing after Question Hour, at 12
(Yclock tomorrow. The House now
stands adjourned till 11 a.m, tomor-
rOwW.

The House then zdjourned
at fifty-nine minutes past
seven of the clock till eleven
of the clock on Thrusday, the
14th May, 1992.



